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'I“ HYDERABAD

Dated: 11th December, 1996

Dandasi Basavayya ‘
Applicant

:
|
|
Between: o
|
!
|

s
A {

and

Divisional Regional Manager,
S.E. Railway,

Visakhapatnam, { coe Respondent

Counsel for the applicant

Mr. K.R.Srinivas [ wsa
Counsel for Respondent

Mr. N.R.Devaraj, SCGSC | ...

CORAM ' . |

TteatinTe aHRT Y. RAJENDRA’PRASAD, MEMBER (ADMN.)

’O‘RDER

Oral Order (per Hon'b%e Shri H. Rajendra Prasad, Me

Heard Shrijsriéivas for the applicand and
N.R. Devaraj, Sr. Standi?g Counsel for the respondent

after hearing ?oth the learned counsels, it is
considered sufficient toldirect the”reSpondents to dispose of
the representation'submikted by the applicant on 26.9.95 (Ann.A2) -
in terms of the judgemenf dated 2.11.94 in 0A 940/92,and as
‘duly reiterated'by.the,r?spondents themselves in the|re-instatementm
order. This should be dbne within &hree months from|the date of

receipt of this order. ‘%hus the OA is dispesed of at the admissior

stage.
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Divisional Regional Man agé Yy
Rly, Vigakhapatnam. ‘

copy to Mr.K.R.Srinivas, Advocate, CAL.Hyd,
copy to_Hr.ﬁsR.Lévraj,-Sp;CGSC.CAT.Hyd.‘
'cc.)py_ to I;ib:'cla'ry, CA‘I'.Hyd." | o - ‘ s

copy to ﬁon'bl_e Mr .‘I:I'.R‘ajendra'APr'as'ad,‘,ﬂMember(&d'mnJCAT.Hyd. _

spare copy.
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